
ty >

CENTRAL ADM INISTRATIVE TRIBUNAL  
JABALPUR BENCH  

JABALPUR

O r i g i n a l  APPLICATION NO. 8 4-9 /  200 4

APPLICANT (S) Smt* A s h a l a t a  Kunar V3 . Telecom Di§€§fONDENT (S)
M anager  u Q r s ,

ADVOCATE FOR . ADVOCATE FOR
APPLICANT (S) S h r i  MtiAZ Hus s a i n  RESPONDENT (S)

ORDER SHEET

▼ FORM No. 4

N otes o f the Registry

Date of Presentation -

21.0 9.200 4 

Subject - Transfer 
»

Following defects not 

rectified by the coungel

f o r the app 1 ica nt •

1, UOI has not been made a 

party.

The cage may be listed 

before the Registrar on 

3©*09.2004 for removing tne 

defects*

O rder o f the Tribunal
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Shri Imtiaz Hussain for applicant.

List the case for hearing on admission 

on r3>10,04 (tomorrow).

(Madan Mohan)
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